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31.01.2011 
Hon; Mrs. Manjulika Gautam, A.M. 
Hon ble Mr. Sanieev Kaushik, J.M. 

Shri SK M. h l . . is ra, earned counsel for 
the applicant stated that the OA h b . . as ecome 
mfructuous as the relief has . already been 
granted to the applicant. 

Shri KP s: h 1 . . mg ' earned counsel for the 
respondents has sent illness slip. 

Accordingly the OA is dismissed as 
infructuous. 
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